15.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 42

DIVISION BENCH- 111

HON"BLE MS.JUSTICE PRATHIBA M. SINGH
HON”BLE MR.JUSTICE RAJNEESH KUMAR GUPTA

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]

CLICK HERE FOR VC
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6

Meeting No. 1669 92 0249
Join from a video conferencing system or application
Dial:

dhcvirtualcourté@dhcvirtualcourt.webex.com

You can also dial 210.4.202.4 and enter your meeting number.

Join by phone
Access Code: 1669 92 0249

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO
courtmaster@pmesingh.in

NOTE: Counsels and Litigants may send their apperances through the following
link/form. This form shall be available during Court hearing days
from 09:00 A.M — 04:30 P.M..

https://forms.gle/LszUZHy9YMBFTrAu7

LTS':\"ABER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
AFTER NOTICE MISC. MATTERS
84  W.P.(C)-5881/2024 M/S PAYWORLD DIGITAL SERVICES PVT. KIRSHNA RAO
CM APPL. 24277/2024 LTD. (FORMERLY KNOWN AS SUGAL
CM APPL. 2828/2025 AND DAMANI UTILITY SERVICES PVT.
LTD.)

V/s UNION OF INDIA & ANR.

OTHER DETAILS OF ADVOCATES:

A R MADHAV RAO AND KRISHNA RAO
(ADV.MUKUNDARAO@GMAIL.COM)(9873686316)(PETITIONER)

UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT)

HARPREET
SINGH(HARPREETGSTSTANDINGCOUNSEL@GMAIL.COM)()(RESPONDENT)
AR MADHAV RAO()(987368316)(PETITIONER)
NIRAJ(ADVOCATENIRAJ2009@GMAIL.COM)(0)(RESPONDENT)
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15.04.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 04

DIVISION BENCH-1V

HON"BLE MR.JUSTICE NAVIN CHAWLA
HON”BLE MS.JUSTICE RENU BHATNAGAR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

rajesh.malhotra@dhc.nic.in

dhc.court2102@gmail.com

All counsels are requested to send their appearance through this form.

https://forms.gle/klo4ruPqPt5hgFQJ9

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.
Counsels are requested to fill this form only once.
The first submission shall be treated as final.

ITEM
NUMBER

FRESH MATTERS & APPLICATIONS

86 CM APPL. 21677/2025 GEETA CHATTERIJEE & ANR RAJAT NAVET, RAKESH
In FAO(0S)-710/2010 V/s JAGMOHAN PRASAD & ORS AGARWAL, KB THAKUR,
MANISH SHARMA,
SIDDHARTH YADAV, SUMIT
KUMAR SHUKLA, RAJAT
NAVET, RAKESH AGARWAL

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

OTHER DETAILS OF ADVOCATES:
RAIT
NAVET(RAJATNAVET@HOTMAIL.COM)(9650881816)(PETITIONER)
RKAGRAKESH(RKAGRAKESH@GMAIL.COM)(0)(RESPONDENT)
RAKESH
AGARWAL(RKAGRAKESH@GMAIL.COM)(9811118796)(RESPONDENT)
RAJAT NAVET(RAJATNAVET@HOTMAIL.COM)(0)(RESPONDENT)
RAJAT
NAVET(RAJATNAVET@HOTMAIL.COM)(9650881816)(PETITIONER)
RAKESH(RKAGRAKESH@GMAIL.COM)(0)(RESPONDENT)

RAJAT NAVET()(9650881816)(PETITIONER)
RAKESH(RKAGRAKESH@GMAIL.COM)(0)(RESPONDENT)

RAJAT NAVET()(9650881816)(PETITIONER)
RAKESH(RKAGRAKESH@GMAIL.COM)(0)(RESPONDENT)

RAJAT
NAVET(GOLUNEGI@REDIFFMAIL.COM)(9650881816)(PETITIONER)
RAJAT
NAVET(GOLUNEGI@REDIFFMAIL.COM)(9650881816)(PETITIONER)
RAKESH
AGARWAL(RKAGRAKESH@GMAIL.COM)(9811118796)(RESPONDENT)
RAJAT
NAVET(GOLUNEGI@REDIFFMAIL.COM)(9650881816)(PETITIONER)

HIGH COURT OF DELHI REGISTRAR(LISTING)
09.04.2025.
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